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at which there are no offices of the
Reserve Bank. They are also expect-
ed to assist small scale industries and
cooperative societies.

(c) The State Bank has made ar-
rangements for training its officers
and staff at various establishments, in-
cluding the Staff College at Hydera-
bad.

‘C’ Power Station, Delhi
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Will the Minister of Irrigation and
Power be pleased to state:

(a) whether Delhi’s ‘C’ Power Sta-
tion in Indraprastha Estate was shut
down on the 6th November, 1964 for
repairs;

(b) if so, the nature of defects that
had arisen therein;

(c) whether it has since been put
in perfect order and if so, the cost
thereof; and

(d) how far it has affecteq the
production by the industries in the
Capital?

The Minister of Irrigation and
Power (Dr. K. L, Rao): (a) The Sia-
tion was closed down on the morning
of 7th November, 1964, for check up
and overhaul.

(b) Vibrations beyond the permissi-
ble limits were noticed in the turbo-
generator of the plant.

(¢) The machine is being reassem-
bled and the Japanese experts feel
that there should be no further vib-
rations. The cost is borne by the
suppliers of the equipment.

(d) By closing
machine, no
affected.
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Seizure of Unaccounied Money
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Will the Minister of Finance bec
pleased to state:

(a) how much of unaccounied
money has so far been seized by the
Enforcement Directorate in their
raids of film-artistes’ houses and
lockers; and (2) houses and establish-
ments of business magnates in the
different States separately;

(b) the penal action taken agaitst
the persons|firms concerned;

(c) further steps envisaged to dis-
cover the unaccounted money; and

(d) the latest estimates about the
extent of unaccounted money in India
made in the light of the discoveries
made so far?

The Deputy Minister in the Minis-
try of Finance (Shri Rameshwar
Sahu): (a) Foreign currency of differ-
ent denominations including 393 gold
sovereigns and travellers’ cheques
valued at £ 1,895 and Indian currency
amounting to Rs. 33,13,000 have beer
seized by the Enforcement Directo-
rate so far in their raids of film-
artistes’ houses and lockers;

(2) In the houses and establish-
ments of business magnates in the





